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[PART III—SECTION 1]
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| Notifications issued by the High Courts, the Comptroller and Auditor General, the Union Public
Sen ice Commission, the Indian Railways and by Attached and Suboerdinate Offices of the
Government of India] -
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period of siy/months, beyond 09.02.2012 or ung#’ suitable i 3 3 4
candidatgs”are appointed on regular basis ordntil further
orders.Awhichever is earliest - — §. AAA-0784 Sahyog Rabbit Farming LLP Gujarat
f(]) Shi T. Mohan Chandran wef 90220]2&‘,7‘” 9 AAA-0828 'I;an65 '!'raining and Haryana
Fd ) Consulting LLP
r {2) Smt. Suvrita Saxena 2.£.09.02.2012 I:FfN] 1 AAA-2565 Nandurbar Warchousing Maharashtra E:l
Py Developers & Builders LLF i
L J. MINZ thi
Dy. Dir. of Administration I1. AAA-2580 Ratnagiri Warehousing Maharashtra are
Developers & Builders LLP
. o 120 AAA-2591 Parli Vaijnath Warchousing Maharashtra | SL
No. A-32013/03/2010~E.Il.—The President is pleased to Developers & Builders LLP N
extend the period of Ad hoc appointment of the following I3 AAA-2623 Satara Warehousing Maharashtra —_—
Deputy Director of Operations in DGCA to the post of Developers & Builders LLP ) 1
Director of Operglions on ad hoc basis in the scale of pay 14, AAA-2584 Bhandara Warchousing Maharashtra
PB-4, Rs, 37.4 7,000/~ + GP 8,700/- for a further period Developers & Builders LLP
oL s f‘;‘l({mth : beyaond. the dgte ml'_:]] .lcl:alm:j agamstthen" wne 15 AAA-2557 Umri Warchousing Maharashtra
or until arpdngement is made, whichever is earliest :— Developers & Builders LLP
(1) SH. A. K. Bhardwaj w.e.f. 01.10,2011 (F/N) it, AAA-2567 Wadsa Warchousing Maharashtra
" " Developers & Builders 11 F
(24 Sh. Bharat Bhushan w.e.t. 01,10.2011 (F/N)
17, AAA-2593 Jalgaon Warehousing Maharashtra
(3) Sh. D. C. Sharma w.e.f. 26.10.2011 (F/N) Developers & Builders LLP
1. MINZ 15 AAA-2563 Washim Warchousing Maharashtra
Dy. Dir, of Administration Dofofénne BISANS I
// 149, AAA-2590 Jalna Warchousing Maharashtra
s MINISTRY OF CORPORATE AFFAIRS Desdiepensis Buildey LLF
. . 20, AAA-2571 Parbhani Warehousing Maharashtra |
OFFICE OF THE REGISTRAR FOR LIMITED LIABILITY Developers & Builders LLP
PARTNERSHIP
21 AAA-2592 Sawamtwadi Warehousing Maharashtra
New Delhi-110003, the 17th May 2012 ) Developers & Builders LLP
: 3 22 AAA-I562 Badnera Warchousing Maharashtra :
Notice under Rule 37(3) of LLP Rule, 2009 Develosers: @ Bullders LLP
No. 37;’LLP.f'SlTiki.ng O‘fﬁ"ZOI 2/524—Notice is hereby given 21 AAA-2561 Chandrapur Warchousing Mauharashtra
pursuant to Rule-37(3) of LLP Rules, 2000 that the names of Developers & Duilders LLP ,
tvhc following LL_PS (which have made ap~pi:|:aF1c.ms II'I‘ 24 AAA-2589 Hingoli Warehousing Maharashtra I
form-24 to the Registrar under LLP Act, 2008 for striking off Developers & Builders LLP
name) has been struck off from the Register and the said . '
25 AAA-2583 Malkapur Warehousing Maharashtra

LLPs are dissolved w.e.f. the date of publication of this

G : Developers & Builders LLP
notice in official Gazette :—

26 AAA-1448 Sarda Synergy LLP Chattisgarh
‘a! LLPIN Name State in which 27 AAA-2577 Osmanabad Warehousing Maharashtra
No. Registered Office Developers & Builders LLP |
of LLP Situated |
25, AAA-2588 Kolhapur Warchousing Maharashtra |
| 2 3 4 Developers & Builders LLP i
) ) 29 AAA-1447 Sarda Industrial Projects LLP Chattisgarh »
I, AAA-0462 Avyaj Solutions LLP Andhra Pradesh ; [
i ' 30 AAA-0274 1-Solve Consulting LLP Karnataka
2. AAA-0348 Bluebells Trademart Kerala
LLP 31 AAA-0193 Swastik Elastomers LLP New Dethi '
o
3. AAA-1003 Copar Systems India LLP  Maharashira 220 AAA-0116 Markmax Machines LLP Karnataka |
4. AAA-0888 Cruis¢ On Solutions LLP Andhra Pradesh 33 AAA-0603 Styron Holdings India LLP  Maharashtra [
) ) |
5 AAA-1767 lecon Garments International Haryvana 34, AAA-2491 Corporate Tradelink LLP New Delhi [
LLP
35, AAA-2168 Arham Analytics LLP Uttaranchal
6. AAA-0091 Relog Business Solutions Andhra Pradesh f
LL) 36. AAA-0834 Avicon Capital LLP Kerala
7. AAA-1646 Srinidhi Capital Management Tamil Nadu i “rg'ANTOSH KUMAR
) 2 .
L " Registrar, LLP
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